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@j Applicant by Shri M.R.

Achar. He prays for one months!
@/time, One months ' time granted.

- Post this case for admission on
;:!(/

214/11/86.
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27+11.1986

Shri NeS. Manjunath, spplicant

is present.  Ths applicant files a
memo praying for permission to withdraw
the application., Permission sought

for is granted, Application is

dismissed,
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